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leave o f Batloa card* to individuate for

$HRI M^PdH;URXYA HAL- 
E>AR: tfiU the Atonister of AGRICUL-
TURE be pleased to state:

(«) whether the Gonretnaient have de-
cided to inttc satfon cards for every indi-
vidual instead of the present system of 
ffnilyr-wise ration cards for the rural 
landless people; and

(f>) if  so, the time when this system 
would be implemented?

THE MINISTER OP STATE IN THE
Mi n i s t r y  o f  a g r i c u l t u r e  c s h r i
ANNASAHEB P. SHINDE): (a) and
(b). It Is far the State Governments to 
decide about the mode of distribution of 
ration cuds within a State. No report has 
been received to the effect indicating any 
change in the present system of family- 
wise ration cards.
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Exemption o f Examination Fee to 
Scheduled Caatea and Scheduled Tri-
be* students appearing in Examination 
conducted by Central Board o f 

Secondary Education

6643. SHRI AMBESH: Will the Minis
ter of EDUCATION, SOCIAL WEL
FARE AND CULTURE be pleased to 
state:

(a) whither th; CjnTal Bnrd of Secon
dary Education has exempted from pay
ment of examination fee, the Scheduled 
Caste/Tribe students appearing for Higher 
Secondary Examination conducted by the 
above Board*

(b) whether this concession has been 
confined to Scheduled Caste/Tribe stu
dents who are bonafide residents of Delhi;

(c) if so, ths circaiinaaces under 
wuci noi-resideats Scheduled Caste/ 
Tribe students of Delhi habe been deprived 
of this concession; and

(d) the steps taken by Government in 
this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION,
SOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI 
D. P. YADAV): (a) to (d). In 1970, the 
Government of India decided that the 
students belonging to Scheduled 'Castes/ 
Scheduled Tribes who art bonafide m i-  
dents of the Union Territories may be 
exempted from payment of fee la m p m  
of examinations conducted by meoofnM



&35 Written Answeri APRIL 6, ldTS Written £36

UttivtnitW/Bdard in all the Union 
Territories. The AiMmsttiriott'<*«p«en»d 
would make the necessary payments to 
the universities or Boards on the basis 
of the students appearing in the examina
tion* In « particular yewv>

A# fiir as the Scheduled Caste/Stehedu- 
le# THbe students who belojag to tfip Sttte 
Governments but only reside in the Union 
Territories are concerned, it is for the 
State Governments to grant similar con
cessions. A« such the Scheduled Caste/ 
Scheduled Tribe students who are not 
bonafide residents of the Union Territory 
of Delhi, are not entitled to exemption from 
examination fee.

Acute shortage of aeata in Medical 
Colleges in the Country

6644. SHRI NAWAL KISHORE 
SHARMA :

SHRI MARTAND SINGH OF 
REWA:

Wffl the Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
stale}

(a) whether at present there is an acute 
shortage' of seats in medical colleges in 
the country in comparison to the student 
seeking admission in the colleges;

(b) if so, whether there is a proposal 
under the consideration of Government to 
imveise the seats In medical colleges; and 
heap, maw sorts are going to be increased, 
with particular reference to Medical 
Collages in Rajasthan; and

(c) whether there is also a proposal 
under the consideration of Government for 
r*aervatto»t,0f tome seats for the members 
of Scheduled Gatt«* and Sfifaedided Tribes 
in these colleges f<*>, those -students who 
fulfill the retu M * QiMtifieatiMM; £  so* 
the main facts thereof ?

THE DRPUTY M ilttSISft IN THE 
MINISTRY OF HEALTH AND FAMI
L Y PLANNING (SHRI A. fc. KISKU): 
Ca) Yes. With an increase in the facilities 
for education in the country ahd improve
ment of sodo-economaic eondftton#, the 
number of students sedrfng admiMkm to 
various courses of higher edtoeatbn hai 
been on the rise. There is thus widening 
gap between the number of seats available 
and the number of students seeking ad
mission in institutions of higher learning. 
This is true of medical colleges as well. 
Competition for higher education is becom
ing keen in all branches of studies. It is 
perhaps comparatively more acute today 
in the field of medical education.

(b) Opening of new medical colleges or 
increasing the number of seats in the exist
ing medical colleges is in the State Sector. 
Government are not aware whether or 
not State Governments particularly Rajas
than have any proposal for increasing 
admission capacity in the existing medical 
colleges. In case of Rajasthan, the State 
Government is stated to havi a problem of 
unemployment amongst doctors. With 
such a situation prevailing in the State 
these is no likelihood for the Government 
of Rajasthan to increase the admission 
capacity of existing five mfcdieal 'Colleges.

(<S) Reservation of seats for Scheduled 
Castes and&chedatad Tribest already exist* 
in the matter of admission in medica 

colleges in the country.

Person* appointed in iw aortty capa-
city aa membera o f the various Com-
m ittees under Ministry of Agriculture

664$. SHRI NAWAL KISHORJE 
StiXRMA: Will the Minister of AGRI
CULTURE be pleased to state: v

(a), the. total number aq4 names per
sons who have been appointed in honorary 
capacity on different Committed* or 
missions under his Ministry; and




